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These goods comprise of different 
grocery goods such as Tinned items, 
Ketchups, Syrups, Oils, Tea etc. 

(d) and (e) Super Bazar has re- 
prted that the period of damaged 
goods ranges between two to seven 
years preceding the year 1990. No 
enquiry has been conducted to pin- 
point individual responsibility pertain- 
ing to damaged goods. The Super 
Bazar deals in thousand of consumer 
ilems including edible items which 
have short shelf life. Some goods get 
damaged. shop soiled and remain un- 
sold over a period of time. These 
goods as per practice in retail trade 
organisations have to be disposed off 
through discount or through public 
auctions depending upon the condi- 
tion of the goods. Edible items which 
on account of deterioration in their 
quality become health hazard and 
are declared unfit for human con- 
sumption are destroyed and their 
value is written off. The amount of 
damaged goods compared to the total 
turnover of the period to which these 
goods pertain is very small. On ac- 
count of the above reasons and being 
a part of any retail trade activity of 
such a magnitude that the Competent 
authority. while approving the dis- 
posal of dams@ goods. had not 
considered necessary to go into the 
question of fixing individual respon- 
sibility. However, in future, if any 
individual or individuals are found 
responsible for causing damage to the 
goods or causing loss to Super Bazar. 
appropriate administdive action will 
be taken against the concerned em- 
ployee. 

(f) Replacement of goods by the 
mannfacturerlsupplier is a continuous 
nrocess. Damaged goods worth 
Rs. 2.88.205.45 were pot replaced 
from the suppliers free of cost in the 
above period. 
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3676. SHRI SRIBALLAV PANT- 

GRA-HI: Wjll the PRIME MINTS- 
TER be pleasad to state: 

(a) whether the Government are 
aware that heavy water and Uranium 
Oxide were used in the Chemical En- 
zineerine Department of the Regional - 
~ n ~ i n e e i i n ~  College, Durgapur; 

(b) if so, whether the Government 
have conducted any enquiry to know 
from where both the chemicals were 
procured since both are strategic and 
are not available in the market; 

(c) if SO, the outcome of the en- 
quiry and the action taken in the 
matter; and 

(dl whether any other such inci- 
dents have come to the notice of the 
Government: if so, the details there- 
of? 

THE MINISTER OF STATE IN  
THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES AND PEN- 
SIONS (SHRIMATI MARGARET 
ALVA): (a) No, Sir. 

(b) to (d) Small quantities of 
heavy water and uranium dioxide are 
used for research purposes in laborato- 
ries in the country. These are insignifi- 
cant quantities compared to the 
amount used in the Nuclear Power 
programme. The department itself 
has released small quantities of heavy 
water for research purposes. 

[Translation] 

3677. SHRI KAMLA MISHRA 
MADHUKAR : Will the PRIME 
MTNISTER be pleased to state: 

(a) whether the Government have 
fixed the date of Civil Services (Pre- 
liminary) Examination, 1991, which 
was earlier cancelled due to the leak- 
age of question papers: 

(b) if so. when the said examha- 
tion is likely to be held: and 

(c) the measures proposed to be 
taken by the Government for con- 
ducting thc cxaminatfod smmtldy? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES AND PEN- 
SIONS (SHRIMATI MARGARET 
ALVA): (a) Yes, Sir. 

(b) The Civil Services (Preliminary) 
Examination, 1991. will now be held 
on 29th September, 1991. 

(c) All possible measures are being 
taken by the Union Public Service 
Commission for the smooth conduct 
of the examination. Necessary assis- 
tance from the State Govts. and Union 
Territory Administrations has also 
been sought by the Commission in 
this connection. 

3678. SHRI VILASRAO NAG- 
NATHRAO GUNDEWAR : Will 
the PRIME MINISTER be pleased 
to state: 

(a) whether there is shortage of 
essential commodities in the mobile 
and the main branch of Super Bazar 
in Delhi and New Delhi: 

(b) if so, whether the ~overnment 
propose to take steps to make essen- 
tial items available there and thereby 
improve its standard; and 

(c) if not, the r e a w  therefor and 
if so, by what time it is likely to be 
done? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL SUP- 
PLES AND PUBLIC DISTRIBU- 
TION @HRI KAMALUDMN AH- 
MID): (a) to (c) No, Sir. Every 
effort is d e  bp5gper Bazar to make 
available and maintain supply line of 
essential a m d t i e s  and other com- 
monly dmmBdad items in all the out- 
lets d Super Baarr including mobile 
v .  h e t i m e s  tme or other item 
may not be available at cmc outlet oz 
the other due to various regsons such 
as b r t  supply, m-availability of 
items with ~ I I K X  d p r o c w r m  i.e. 
mamufadurn Idistributm, or the 
walify avaIaMe is not appwred by 
thd &sf& laborstmy or for -in 
u m d a  admkrisfMve m ~ .  

Super Bazar has nominated Ins- 
p a i n g  Oilkers to inspect branches 
periodically, to see that essential c m -  
modities and other important items 
are available in the branches. Super 
Bazar has recently established a con- 
trol room in the Headquarters build- 
ing where the "Stock-out" position 
are collected from all its outlets and 
efforts are made to provide the bran- 
ches the required items as far as pos- 
sible. A weekly meeting of Senior 
Officers connected with procurement 
and sale is held regularly where posi- 
tion relating to stock-out items and 
their procurement is reviewed. 

R d  prices of emedd item 
3679. SHRI GAYA PRASAD 

KORI: Will the PRIME MINIS 
TER be pleased to state the details 
of retail prices of diesel, kerosene, 
salt, edible oil, bicycle, two-wheeler. 
scooter. electric bulb, cotton dhoti 
and saree of 405 count, stove and 
smokeless chulha for common con- 
sumers as in July, 1990 and July. 
1991? 

THE MlNISTER OF STATE IN 
THE MINISTRY OF CIVIL SUP- 
PLIES AND PUBLIC DISTRIBU- 
TION (SHRI KAMALUDDIN AH- 
MED): A statement showing the re- 
tail prices of diesel, kerosene, salt, 
groundnut oil. mustard oil, vanaspati. 
two-wheelers. bicycles, scooter, motor 
cycles, electric bulb, cotton clhoti and 
saree. stove and chulha, as in July. 
1990 and July, 1991 is attached. 

Retail prices of various items at selected 
Centres 
(RT. per kg/ per piece) 

DIESEL Crjtre) 
Nagpur . 4.62 6.23 
Madras . 4.36 5.42 
Lucknow . 4.48 5.46 
Hydaabsd . 4.69 5.76 
Catcmta . 4.20 5.21 


